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Project?

THE MINISTER OF STATE INTHE MIN-
ISTRY OF URBAN DEVELOPMENT AND
MINISTEROF STATE INTHEMINISTRY OF
WATER RESOURCES 9SHRI P K
THUNGON) (a)and(b) Pursuanttothedeci-
sion taken in & meeting held buy the Prime
Miruster on 27th August, 1992, asixmember
delegationied buy Secretary, Mirustry of Water
Resources was sent to Sweden, Japan and
Austraha form 22nd September, 1992 to this
discusstons withthe officials ofthesecountnes
andto remove the pravatling misgivings and
msunderstandings inthesecountries aboutthe
Sardar Sarovar Projept The othermembers of
theteam were Chief Secretanes ofthe State
Goavernments of Gujarat, Maharashtraandand
Maghya Pradesh, former Secretary Ministry of
Water Resources and Senior Advisor to the
Chairman, Review Commdtee for Narmada
Control Authorty and arepresentatve formbe
department of Economic

{c) Theindependent Review on toreport
{Morse Report) had adversely commented
mainily on the resettiement and rehabitation
policies and their implementation ang inad-
equacies inthe studies associatedwith environ-
mentaligsues Government of India clanfied
these issues in its detaded response to the
World Bank

(d) The State Governments of Gujarat,
Maharashtra, andMadhya Pradeshhavedrawn
upappropriate actionplants forresettiernentand
rehabditation of project affected famiies which
1s iinked with dam construction and submer-
genceschedule TheNarmada Control Author-
ity is closely moniloring and coordinating the
implementation of the resettiement and rehapli-
tahion programmes inthe three States

international Airlines
6749 DR Y S RAJASEKHARREDDY

Will the Minuster of CIViL AVIATION AND
TOURISMbe pleasediostate
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(a) whatheranymtematonal aidines have
decided nottotly into orover Deitu

(b) i s0,the detalsthereot
(c) the reasonstherefor and
(d) the Government reaction thereto?

THE MIONISTER OF CIVit AVIATION
AND TOURISM (SHRIGHULAMNABIAZAD)
{a)to(d) - While JAL (Japan Airlines), LOT
(Polish Airline) and Alitaha (Italtan Airline) dis-
continued their services to/from Delht in the
racentpast atewothers have increasedtherr
scaie of operation inaccordance withthercom-
mercial

[Translation)
RiceMilis in Gujarat

6750 SHRIN J RATHVA Wilithe Minis-
ter of FOOD PROCESSING INDUSTRIESbe
pleasedtostate,

(a) whetherthe Union Government have
receivedany proposal for setting up of rice milis
inGujaratdunng 1992-93 and

(b) of 50, the actiontaken onthese propos-
als andtheiocations thereof?

THEMINISTEROF STATE OF THE MIN-
1ISTRYOFFOOD PROCESSINGINDUSTRIES
{SHRIRTARUN GOGO!) {a) No Sir

(b) Doesnotanse
[Enghsh)
Fhight from Cahicutto Trivandurm

6751 SHRI MULLAPPALLYY
RAMMACHANDRAN WilltheMinsterof CIVIL
AVIATION AND TOURISMbe pleasedtostate
{a) whetherthere s any proposai to start dady
thghts fromCalieutlo Mmvandrumtognablethe
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passengers of Melabar regron to reachthe capr-
tal ety of Kerala, !

(b)whather any proposalformthe Govem-
mentof Kerala has been received bythe Min-
istry inthis regard, and

(c) of the actiontaken by the Government
thereon?

THE MKINISTEROPF CIVILAVIATION
AND TOURISM (SHRIGHULAMNABIAZAD)
{a)to{c) Arequastforoperationofair services
between Calicutand Tivandurmwas recaived
form the Government of Klerala inthe Year
1891 Duetooperational andcommercialrea
sons thereis noplantointroduce ar service
betwsen Calicut and Tncvanndrum mthe near
future

{ Transiaton}
PowerBonds
6752

SHRINITISHKUMAR
SHRIMANJAY LAL

Wilithe Minister of POWER bepleasedto
state (a) thetargethzzedandtheactualamount
collected by the Government through Power
Boundsn 1992-93

(b) whether there is any possibilty of
slackness in the construction work of some
power projects in the country due tonon-collec-
tion ot the target amopurt

(c) ' so thedetails of projects which are
notbemngtaken up for constructionntime due
tolack offunds and

(d) the processions of construction cost
made by the Government while according
approval totheseprojects?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF POWER SHRI P V RANGAYYA
NAIDU) (a) AgainstRs 1747 crores aliocated

VAISAKHAS 1915 (SAKA)
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buythe Finance Ministry to the vaitous Putiic
Sactor undertakings under the Ministry of
Poweragainstissueof Bonds tor the year 1992
93 onlyRs 50crores couldbe wiseddunng the
year

(b)tod) Thetimely execuuon ot projo ts
Is depentient4 on vanous inputc nicludingthe
availabiity of adequate funds |hethieenew
Power Projects which could notbe. taken up for
execution dunng 1992 93 are given below

Name of the Projex ts Approvedcost

——— R -

1 RannditHE Project —Hs 181 1¢ Crores

-~ Ho 1338 81 Ciores

2 KoolKaroHt Project

3 DnhauligangaHE Project — Hs bu1 98C101¢,
[Enghsh)
Drscussions with French Delegation

6753 SHRIMANORAUANBH{AKTA Wil
theMmisterof EXTERNAL AFF AIRS bepleased
tostate

{a)whether aFinchdelegationwisited India
dunngFebruary 199311 discussions ondisar
mament non prolilelation anamnternationalis
sues

{b)1tso thebroadoutcome ot the talks held
bythedelegationwith Indian counterparts

(c) whether the sue ol I rench supply of
newclear fuelfor the larapur Alomioc Power
Plantalsofigmedinthe talks and

(d) ##so the ourcome thevoot /

THEMINISTERQf EXTCRNAL Al FAIRS
(SHRIDINESH SINGH) (a) Yes Sir

{b) The discussions were aime d at de
velopingabatterunderstanding ofvachothe 1 5
posttions onabroadrange ohissucch sintingto





